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(b) if _ ~ .~.f and the ..... lIP their act1Yi.'les 10 8ibar 
measures taken by Govermnent in Mkl W" llenIal cotl .. ttelds maldDC 
thiJ r81ar4? the situation from bacl to worse; 

trHE l4lNtS'l.'ER 01' .ft'A'PB IN (b) if so, detaits thereof; 

THE MINISTRY OF liNlJRGy (SHRI 'e) whether the anti-JOe.! e18-
VIKRAM MAHAJAN): (a) and (b). menta have been identified; and 
DESU has reported that no ~ e of 
deliverate disruption of power SUP- (d) if so, details thereot and the 
ply by its employees has come to steps taken by Government in the 
their notioe. matter? 

Import of TelecomlDunlcation Equlp-
m.ent 

13{19. SHRI RAM VILAS PASWAN: 

SHRI B. D. SINGH: 
SHRI CHINTAMANI PANI. 
GRAHl: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether Government proPose to 
import telecommunicdtion equipment 
worth more than Us. 300 crores in 
preference to the indigenous equip-
ment; and 

(b) if so, details thereof, stating! 
the reasons fOr preferring imPOrt of 
the telecommunications equipment to 
domestic production? 

THE MINISTER OF STATE IN 
THE MJNISTRY OF COMMUNI-
CATIONS (SHRI KARTIK ORAON): 

(a) No, Sir. Import of telecommuni-
cation equipment is resorted to in 
cases where there is no suitable 
equipment of indigenous make COn-
forming to the Indian P " T require-
ments or where indigenous production 
is inadequate to meet the demands. 

(b) Does not arise 

ABtt-SOeJal Blealeat. In 8Ihar anCl 
West 8eapJ CoaUlelds 

1350. SHRI RA1\{ VILAS PAS'VTAN: 
SHBI ~ MASooD: 

Will the Minister Of ENERGY be 
'Pleased to state: 

(a> whether it is a tact that, of 
late, the anti-SOcial eloments have 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SURI 
VIKRAM MAHAJAN): (a) to (d>. 

Central Coalfields Ltd., Bharat eolting 
Coal Ltd. and Eastern Coalfields Ltd. 
are operating in Bihar and West 
Bengal. So far as the coalfields under 
CCL and BCCL are concerned, there 
has been no further deterioration in 
the situation. In EeL, during the 
period January-June, 1981, there 
cave been more law and order inci-
dents as compared to the period 
January-June, 1980. Also, in this 
Company more man· days have been 
lost and there has been more loss in 
production during the period January-
June, 1981 as compared to the period 
January-June, 1980. Government of 
India is in constant touch with the 
state Governments of Bihar and West 
Bengal for the proper maintenance 
of law and order in all the coal-
fields in Bihar and West R('ngal. The 
state Governments haVe been re-
quested to take effectiVe steps against 
the anti-social elements. The SituatiOn 
is also being reviewed from time to 
time. 

OD &lid Natunl Gag (Jomml!llloD1. 
SoJa __ for more Productjoa 

l862. SHIU B. V. DESAI: Will the 
Kfnister Of PETROLEUM, CRB'MI. 
CALS AND P'ERTlLI?JmS be pleased 
to state: 

(8) wbether OJ} and Natural Gas 
Commission is makin! gigantic 
efforts to steer the c.ountry through 
the crude aDd petroleum product 
eJsis it haa be.en, facing because of 
28-ioJd increase in ri~es in the Pdt 
eight years; 




